
Before the Hon’ble National Green Tribunal, Principal Bench, 
New Delhi 

O.A No. 924/2024 
 

News Item titled “Sand Mafia Destroys Jhelum Embankment, 
Puts Thousands at Risk” appearing in Daily Excelsior dated 

09.07.2024 
Applicant 

                        Vs 
 

Central Pollution Control Board & others 

                                                    Respondents 

 
In the matter of: -                    I  N  D  E  X 
 
 
 

S. No. Particulars 
 

Page no. 

1.  Affidavit 
  

1-5 

2.  Annexure R-I 6 
3.  Annexure R-II 7-8 
4.  Annexure R-III 9 

 
    FILED BY:- 

 
Dated:     .06.2026                                           Respondents/Deponent  
Place:                                                                    (Through Counsel) 
  

 
Gautam Singh 

Advocate, 
Supreme Court of India 
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